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Title: Need to provide citizenship to the persons displaced from Pakistan and migrated to India.
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MR. CHAIRMAN: Nothing else will go on record except what Shri Meghwal says.
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At this stage, Shri Dharmendra Yadav and some other
hon. Members came and stood on the floor near the Table.
...(Interruptions)
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Aaorol-wisa 2, 331 3t 218 yraeror 2 :

"A person of Indian origin, other than Pakistan and Bangladesh, who is ordinarily resident of India in any country or
place outside undivided India could be registered as a citizen."
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"Religiously persecuted Hindu minority of Pakistan and Bangladesh should also be included as PIO Scheme."
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